2863 Written Answrs

op ldth November, 1964, Expenditure so
far incurred on this organisation is given
below :—

Rs.
1964-65 . 50,000
1965-66 (up to 28-2-66.) 2,12,500
wifFearft aadfed
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t [PAKISTANI INFILTRATORS

376. SHRI B. N. BHARGAVA : Will the
Minister of HOME AFFAIRS be pleased to state
the number of Pakistani infiltrators who were
deported or sent back to Pakistan from Assam
during the last two months ?1
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tITHE MINISTER oF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI
JAISUKHLAL HATHI) ¢ During the months of
December, 196S and January, 1966, for which
information is available 5805 Pakistani
infiltrators were sent back to Pakistan from
Assam. ]
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[RAJYA SABHA ]

to Questions 2864

t[BAN ON IMPORT OF A BOOK

377. SHM MAHABIR DASS: Will the
Minister of HOMH AFFAIRS be pleased to state

(a) whether Government have banned the
import into India of a book entitled "The
Crisis of India"; and

(b) whether Government have not found it
possible to proscribe the said book 7]
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I[[THE DEPUTY MINISTER IN THE
MINISTRY oF HOME AFFAIRS (SHr1 V. C.
SHUKLA) : (a) Further import into India of
copies of the book was prohibited under the
Customs Act, 1962, in November, 1965.

(b) Legal advice was against the pros-
cription of the book.]

RELAXATION OF PROHIBITION RULES Dt
STATES

f Suri SITARAM JAIPURIA: 378. | SHRI
R. S. KHANDEKAR: 7/ SHRIRAM SAHA! :

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) which State Governments have relaxed
rules regarding prohibition in their States
recently; and

(b) what is the reaction of the Central
Government to this relaxation 7

Tue DEPUTY MTNISTER IN THR
MINISTRY oF HOME AFFAIRS (SHRI
V. C. SHUKLA) : (a) The Maharashtra and
Mysore Governments have liberalised the
conditions for the; issue of permits for
possession and consumption of liquor on
grounds of health.
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